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The Lok Sabha met gt Elevén of
the Clock.

[MR. SpeAKER in the Chair]
OBITUARY REFERENCES

MR. SPEAKER. Hon'ble Members,
I bhave to inform the House of the
sad demise of two of our former
colleagues  Thakur Jugal XKishore
Sinha and Shri K. Hanumanthaiya.

Thakuyr Jugal Kishore Sinha was a
member of the First ILok Sabha
during 1853-57 representing Muzaffar-
pur Nerth-West Constituency  of
Bihar. He participated in freedom
moveément and suffered imprisonment.

An eminent trade unionist he was
assoc:ateg with several labour organi-
sations particularly of gugar workers
in UP. and Bihar. . He took keen
interest in cooperative movement
and social work. He passed away at
Patna en 28 November, 1980 at the
age of 72.

S8hri K Hsnumanthaiya wag a
member of Constituent Assembly and
Provisional Parliament during 19:48-
52 aud of third, fourth and fitth Lok
Sabha during 1962-77. ‘He was a
membes 6f the then Mysore State
Legisiative Assembly during 1052-62
and was Chief Minister of Mysore
State during 1852-56.

A veteran Yreedom fghter, he parti-
cipawd ta fréedom movémeni and
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suffered imprisonment several times.
He was chairman, Punjab Adminis-
trative Reforms Commission and mem-
ber, Administrative Reforms Commis-
sion of the Government of India
during 1967-70. Later he became ita
Chairmun, He wWas leader of the
Indian delegation to the Common-
wealth Parliamentary Ceonference
laid at Ottawa in 1866, He was led
the Indian delegation to the XV
International Conference on Social
Welfare at Manila in 1870. He was
Minister of Law ang Social Welfare
at the Centre during 1970.71 and
Minister of Railway during 1971-72.
He passed away at Mysore this
morning at the age of 72.

We deeply mourn the less of these
friends and 1 am sure the House
will join me in conveying our condo-
lences to the bereavedq families.

The House may stand in silence
for a short while to express its
SOrrow.

The members then stood in silence
for a short while.

The memberg then stood jn silence
for a short while.

ORAL ANSWERS TO QUESTIONS

Free Eduycation

SHRI M. V. CHANDRA.-
*182, SHRL K + PRADHANT:
SHEKARA MURTHY:

Will the Minister of EDUCATTON
AND SOCIAL, WELFARE be plmed
to state;

{a) whether Governient have
expressed its view that free education
target will not be achieved hefore
1980;
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(b) if go, the main reasons therg-
for;

(c) whether, under the Constitu-
tion, the target was to reach  this
much earlier; and

(d) the steps which are being taken
to achieve this aim?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) and (c). Yes,
Sir.

(b) and (d), A statement is laid on
the Table of the Sabha.

Statement

The main reasons for proposing a
time-frame of another ten years to
achieve Elementary Education are as
follows.

(1) In view of the enormity of
dimensions of the problem, targets
have to be realistic.

(2) Experience has shown that a
higher targeting will be unrea-
listic:

(3) The problem largely relates
to those States where general edu-
cational backwardness poses addi-
tional difficulties.

(4) The children to be covered
are mostly girls and are from dis-
advantageq sections of society
which further aggravates the diffi-
culties.

II. The steps envisaged in this con-
text are as follows:

(1) To concentrate more on pri-
mary education during 1980-85 and

on middle education during
1985-90.
(2) To open primary/middle

schools within walking distance:
and, to give preferential attention
to school-lesg habitations.

(8) To intensify utilisation of
existing school facilities.
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(4) To provide non-formal part-
time education.

(5) To give special attention to
girls ang to target groups like
Scheduleg Castes, Scheduled Tribes,
landless agricultural labourers, and
urban slum-dwellers.

(6) To give special attention to
backward areas and backward com-
munities in State Plans.

(7) To offer on g larger scale
incentives like provision of free
textbooks and stationery, free uni-
forms, attendance, scholarships for
girls, and mid-day meals at the
primary stage.

(8) To decentralise the curri-
culum and make it more relevant.

(9) To improve teacher compe-
tence/qualification.

(10) To improve physical facili-
ties, particularly buildings.

(11) To increase recourse to edu-
cational technology, particularly
educational broadcasting.

SHRI K. PRADHANI: In view of
the fact that Orissa is one of the
most backward States in the country
and the tribal areas in particular are
the most backward areas in the
country, may I know whether Gov-
ernment propose to give more incen-
tives to these tribal areas in this
matter and if so, what are the steps
taken in this regard?

SHR] 8. B. CHAVAN: There are
mine backward States so far as edu-
cation is concerneq anq Orissa hap-
pens to be one of them. Central
assistance is given for non-formal
education wherever we find that the
Stateg are lagging behind when com-
pared to the average for the whole
country.

SHRI K. PRADHANI: 1 wanted to
know about the tribal areas, whether
any special assistance hag been given
to them.
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SHRI S. B. CHAVAN; The central
assistance which js given is later on
divided into tribal and mnon-tribal
plans, In the tribal plans, the com-
ponent of the tribal areas is being

reflected.

SHRI K. PRADHANTI: In view of
the fact that residential schools are
the only institutions where successful
education is imparted in tribal areas,
may I know whether the Govern-
ment propose to increase the residen-
tial type of schools during the next
plan?

SHRI S. B. CHAVAN: It will de-
pend upon the resources available
for the Sixth plan, but as it is it
seems rather difficult to go in for
additional steps in this rgard.

W edlo argm : W HITFITEY
TSAWT &P AT §W 1950 § FEd WT
wE e ol q% ag g€ TR )
& guaar § &5 = & =< TS §,
o f=d, W g, W e gfAee
WX W fAg € de g7 =9 wefiEed
¥ ¥ F-517 U HET AT 1980—
85 7 e ¥ Yo FAT AR § 7

s QHoAVo AL : T9E FN AT
AT it TE FEr T TEHAY @ | I JorE
I ERM q9 QAT |

5t ¥o o TEA: N FI9d
o ¥ g

SHRI S. B. CHAVAN: Al the four
schemes are proposed to be included
in the sixth plan, but how much
amount has to be provided, it will be
too early to say.

wt fra ware Tag oTgT : aga &
ey Q¥ § S g wWEe W O§ Wi
TS WA A A FEEI<AT /97 @v 8
fr & & #EEy @R @ STl
T g I Faafiomr g1 &
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T AgE g WA § =W ¥ A
I & =41 w1 qgr WR0 & fog Ao
g TE AT ¥ | I & srardy oY
F gl § T ST 1 W A9g N
afe 37 1 y@fE 7€ & S A
forer & &9 ¥ 9 fewe oo | & S
g § fF I wee 5@ @d ae &
Far Fefaae FX @ g ?

T8 ¥ a9 ot § gl wfae
CTTTT Y AT HT AT HT WGV
foar & #1T & A9 sHEEr TE TP
g | S 3 =T Ay fRar § S W9
37 F I Te 78 @ W@ E 7

SHRI S. B. CHAVAN: It is pro-
posed to provide as far as possible
primary school facilities at a distance
of 1 KM from the village where the
boys or girls reside. In the case of
middle schools, it should be within
3 KM.

u fa pae fog s . W7
SET T I G wrEAr § 1 H qer §
f® &I |4 ¥ =7 1 Ay @ A wew
SN UG S

5{T Q®o qTo Tegror : AT F e =
TR 2 & A ¥ Fox & o= 9w
CLLU

SHRI KRISHNA CHANDRA HAL-
DER: The answer of the Minister is
of a general nature. The percentage
drop-out of the children belonging to
the SC&ST and agricultural labour
ig 80 per cent. In order to attract
the SC&ST students will the Govern-
ment consider giving not only
stipends and open residential schools
in scheduled caste and {ribal areas
but some assistance to the guardians
of the children belonging to SC&ST
so that the drop-out may be less?

Is the Minister aware that the
West Bengal Government has declar-
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eod: fr¢e education upto class X and
next year, they propose to declare
frée ediscation upte Class XI? T¢ so,
is the’ Government going to give

1 assistance to the State Gov-
ernment of West Bengal in the Sixth
Pive Year Plan? If so, what will be
the ampunt?

SHRI S. B. CHAVAN: As far as
the first part 6f the question is con-
cerned, we do not propose to give
anything to the parents of SC&ST
children. We have Been trying to give
facilities to the SC&ST students who
enroll themselves, in the shape of
fréeships, mid-day meals, books and
other concessions.

Ag far as the scheme of the West
Bengal Government is concerned, the
constitutional obligation iz only from
the age of 6 to 14, which means, from
Class I to VIII. If the West Bengal
Government hag considereq it fit to
give cncession to students of IX and
X, it is for them to finance that. The
Central Government will not be able
to finance.

e o qfermy ;& ey off &
qe-TT AT § 6 feRr 30, 35 awf &
g aF  AEAL OHARAT F REATH AT
¥ ¢, TR A AL & AL AV I@WAT
L aftr g T @ 7@ ¥ wE
¢ % e 1 @, wafwdy wa X
e o7 <& @, @ A & greaw o
q W forgyee wreew ohan §, a9ad
Adn &, st el # v weqmw
T @ I, ¥q7 Gl ft & 9% WY
wrR ¥ % of o affx e
# Qe JIX 9T IFaS o ¥ fww &
W W I AT AmITMET 9 e
fqrwmdam ? afg g, rag gmae &
¥ FT AEY § 7

SHRI S. B. CHAVAN. The hon,
Menttber is having ih mind the edu-
cational survey report which clearly
indicates that in thé casg of Adivasi
aréas, the schooling facilities gre ntt
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ugto the meark, That. is why, we
propose to emphasise on schooling
tavilities to the children of Adivasis.

SHRI JAGDISH TYTLER: Is it
not a fact that over 16 milion
children from the age of 6 to 14 are
working in factories and shops and
they are not availing of this free
primary education facility? What
does the Government propose to do
regarding this child labour so that
these children can alsp benefit from
the free primary education facility?

SHRI S. B. CHAVAN: So far a3
students Mving in the slum areag are
concerned, we propose to have a
fresh survey done.

SHRI JAGDISH TYTLER: Not in
the slum areas but the children
working in the factories and work-
shops.

SHRI S. B. CHAVAN. Even if they
are working in the factories, we pro-
pose to introduce non-formal type of
education, wherein to give them a
profession when he has undertaken
or is undertaking. We try to give
conventional type of education.

“pal” Scandal in F.C.I. Harda (M.P.)
+

*183. DR. VASANT KUMAR
PANDIT:

SHRI M. RAM GOPAL
REDDY:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether seriousg irregularities
of ‘dal’ and discrepancy in stock: of
FCI have been deteeted by Gewvern-
ment at Harda in the Hoshangsbad
ares; and

(b) if so, officer involved in the
scandal, his locus standi and, action
taken against him?

THE DEPUTY MINISTER IN THE
MINISTRY OF  AGRICULTURE
(KUMARI KAMLA KUMARD): (a)
Yes, Sir.





